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pUblic importance taking on bc,>artl 
M. V. AMINDIVI, an all wea~h~r 
snl.p plying between Lakshadwip and 
mainland. The ship is tied up in 
Cochin port and scheduled to sail on 
8th of this month. The passengers 
for thE' Islands were boarded and 
were ready to sail. :hIle.:tnwhile a 
group of people who clanned them-
selves members of the Seamen Union 
boarded the ship and occupied key 
position blocking the ship not to sail 
unless' the crew were made to sign 
off. The crew are from Lakshadwip. 

The passengers comprised of me~. 
women and children who are starving 
since both the canteens on the shin 
are not allowed to function. I had 
a telephoni~ talk with one of the pas-
sengers last evening who escaped 
from the miscreants' sight. Earlier, 
these so-called union members 
threatened the crew who hail fronl 
Lakshadwip, made to sign off in thp 
other small fair weather ship M_ V. 
LACCADIVES. M. V. AMINDIVI iP 
the only ship now available for 
service since the other small shi p has 
gone for dry dock service. Therp 
is already an acute shortage of essen-
tial goods in almost all Islands and, 
therefore the situation is all the more 
grave. ' This kind of assault on the 
crew from Lakshadwip will have all 
adverse effect On the people in gene-
ral and will create bad blood between 
the people of Kerala and Laksha-
dwip. I therefore appeal to the 
government to both the Ministers of 
Transport and Shipping and Home 
Affairs to immediately step in in 
order to allow the crew recruited 
lrom Lakshadwip to contltlUe UP 
·botA the ship~ an~ sav~ t)),e liv~ 
from. st1jl~ation. I understand thi~ is 
the ·sam~ syste~ preya~ on, the 
ships plying between Andamap,. and 
Nicobar Islands and the Mainland. 

• 

13.24 hrs. 
DEMANDS* FOR GR.!\NTS (GE-

NER:AL) 1980-81-eontd. , 
MINISTRY OF ENERGY AND DEPART-

MENT OF COAL 

(Ministry of Steel Mines and Coal) 

MR. DEPUTY-SPEAKER: The 
House will now take up further dis .. 
cussion, voting on the demands for 
grants of the Ministry of Energy and 
the Department of Coal. Shri Anand3. 
Gopal Mukhopadhyay may continu~ 

his spc .... ch. He has already taken 15 
minutes. 

SHRI ANAND GOP AL MUKHO-
P ADHY • .I\ Y (Asansol): I would re-
quire another 20 minutes. 

MR. DEPUrY-SPEAKER: I will 
give you another ten minutes. TheN! 
are many Members 'fro!n your party 
who also want to speak and you will 
be taking only their time. 

SHRI ANANDA GOPAL MUKHO-
PADHYAY (Asansol): Sir, at the 
()utset I will mention that both power 
and energy, demands are very impor-
tant. Country is vitally interested in 
their development. We~ are also keeo-
ing a close watch as to that the Gov-
ernment is doing in these two aspects. 

Yesterday, I left my speech in an 
area where I was trying to snow as to 
what the State Electricity Boards 
were doing to perform their respon-
Bihility for power generation and its 
distribution. I will mention a few 
Of the projects which were sanctioned 
years before. Take for instance Kola-:-
ghat P,.rojeCt. 'this project was sanc-
tione,Q in J~ne 1913. It was supposed 
to be commissioned tOr scheduled to 
be cotnm~ssi9ned in)~78. What is the 
iPosition today? It thte ~Iemb~:rs of 
the -a:0':l~ visJt th~, sit~ to know t~ 
progress' 'of this PUutt, they, will ftn~ I 
tha~' the ~achin.eriei wbich~ ha"ld been 
deUver~d ar~ 'lyin;~' in the oPen. 
Bushes . b,ave -drv~~~.e~. the,re;. The . 
mac\l~~.s .. are p.h~.1 lV~~Y. antS ~~ 
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it no ai~ c;'! comm~sioning this pro-
ject in the near future. It was sup-
posed to be completed in 1978. I still 
hopl1 that it should be completed by 
1982-83. r.chis project is uncrer the 
State Electricity Board West Bengal. , 

Now, I come to Bandel Thermal 
Po\ver Station, Fifth Unit. This pro-
ject was sanctioned in 1972. This 
Unit was supposed to be commissioned 
in 1978. You know we need time for 
the completion of the Project. What 
is the present position to-day? The 
present position is very bad? How 
far it has progressed, I wanted to 
assess? I am yet at a loss to tell this 
House. I am not confident to tell this 
House when the State Electricity 
Board, West Bengal is ~oing to ~om-
plete the Fifth Unit at Bandel, whe-
ther all infra-structural fa~ilities are 
there. Hardly any civil engineeri1tg 
work has been don2 including foun-
dation and other things. Why is thi~ 
delay? 

1 come to Santal Dihi, Fourth Unit. 
The Fourth Unit it; making delay in 
con1n1i ~~k)ninf! It was S::lnctioned ~:l 

1964. Thc- 'oquipm';;'11 s were ordelcj 
in 1970. Cornmissioning was suppos_ d 
to r'~ in 1977. But the progress of 
('OJ struciion of this fourth unit is 
very Very slow. 

In the arza of Bihar StRte Electri-
Cit~1 Board, Patratu Extension. 110 mw 
capacity unit was sanctioned in 1974. 
The original target of commissioning 
was 1977-78. The progress is very 
slow. We will be happy if it is ~om
plefed in 1983. 

Talchar Exten~ion ] 10 mw Unit was 
sanctioned in 1972 in Orissa. -It was 
scheduled to b~ commissioned in 
1978-79. Now the latest informatio11 
is that the unit 'will come not ear1i.er 
than 1982-83. 

Why all this delay? I am not ~o
ing into the question of sanctioned 
pla'nts in all other St'te Boards. The 
same situation is there too. 'fhe 
reasons Rore-firstly, the State El~c";' 
trteity abnras c~finQt rriobitise thefl"! 

Deptt. 0/ Coal 
,. ~ • j 

resources. Phasrewise money that is, 
sanctioBed for the construction of t t;I+e 
Plant from the Government of India. 
cannot be utilised because of the non-
availab~1ity 01 the resources of the 
Stat.e Government. 

What is the position-whether they 
are competent? Have they got pro. 
per type of personnel to develop these 
pr'Oj'ects, to maintain them and to 
properly generate power? The 
evaluation is essential and necessary. 
My reading of the situation is that 
most of the State Electricity Boaruc 
are not having proper type of perSO!ls. 
Persons \vith dynamism to develop 
these proj ects, to complete them in 
tim'e and also to generate the required 
amount of electricity in the area. It 
needs enormous resources. If you 
look at the figures, every day, the 
cost is in '?reasin g. 

DW'ing) the period 1980-85 Gov-
'ernment i.:; going to augment power 
prorlu':tiQll by 20.000 MW and the 
money required would be to the tune 
of ~I ,Jout TIs 25,000 to 30.000 crores. 
This is the r,~source that ~ he Govern-
nH~nt of India will h::lve to collect. 
\Ve knovl tho.: Government is very 
eagpr at lea"t in the powpr direction 
to nrovidn the necessary resources 
and to make it available. The Gov-
crnm'ent of IndIa is probably 
negotiating with the World Bank and 
other organisations in this matter. 
The Minister will give attention to 
all these things so that the develop-
ment could be taken up as quickly 
as possible. 

What is most important today is n 
national grid. So far we did not 
have it. A. national grid will have 
to be developed throughout the 
nation, so that power from 'One end 
can flow to the other end olf the coun-
try. Otherwise, what is happening 
is, in sonle places you may have a 
little cushion and a little surplus 
power. But that cannot be utilised in , ! 

other plC\ces because of not having 
the national grid. In some part of . 
the co'Unt~y we are feasting and in 
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some parts of the country, we Plre 
fasting. Government must move very 
quickly in this directitDn. I know in 
this budget, they have expressed 
great leargerness to provide the 
national grid in the country, which is 
an essential part of the whole thing. 
But this nation" grid should be 
under the Centre. The monitoring, 
distribution system and other things 
sbould be at the centre. Otherwise 
in times of crisis we have seen that 
when power flows from the northern 
region to the eastern region, not only 
there is transmission 1Qss but the 
amount of power injected here to be 
flown to the eastern part or any other 
part does not reach there actually not 
because 'Of the line loss but !because 
of lack 0'£ proper sympathy for that 
area. So, it should be under the 
Central system. 

As regards spare parts, this is a 
very critical area and it is part of the 
total planning of power generation in 
the whole C'ountry. In the public 
sector, we have got BHEL. Most of 
the units are being manufactured by 
them. But what is the total quantum 
of spare parts they are manufactur-
ing or are supposed to manufacture? 
The machines that they have supplied 
require spare parts. The spare parts 
they produce are not enough. If I 
was allowed more time, I could go 
into details and show that it is beyond 
the capacity of BHEL. It is not only 
that they have not earmarked their 
capacity to manufacture spare parts, 
but it is beyond their capacity. So, 
the latest thinking is to develop BHEL 
to make it possible 'for them to sup-
ply the spare parts in time every 
year. Advance planning is necessary. 
As 1 have said, Government is think-
ing of adding, 20,000 MW capacity 
durin~ 1980-85. Apart from that, I 
understand that a large num'Der 'Of 
generating projects haVe been sanc-
tioned to give benefits during the 
1985-'90 period. But the Sfates do 
not take adequate measureS to aug-
ment the resources in this sphere. 

In the field of rural electrification. 
there is a vast gap and we have yet 
to travel a long distance to cover 
the rural areas. As you all know, out 
Of 5.6 lakh villages in the country, 
only 2.5 lakh villages, that means 43 
per cent, have been electrified. We 
have to cover a long way in the agri-
cultural and rural sectors, 311 combin-
ed together. Our Governn1ent is pro-
posing to have one lakh villages to be 
electrified il'l the next four years. 
They want to energise 25 iakh pump-
sets within this period. It not only 
needs energy to energise them but 
the money nnd the resources. In this 
direction, the infra-strcturul facilities 
are available he~'e. But the States 
are responsible for rural electrifica-
tion. They do not h~ve the infra~ 
structural faciliti "s even to utiliS'e 
the money properly. They have got 
another difficulty. Whateve.... money 
is sent t()n rUfal 81ectrification. they 
have to pave it in the form of loan 
and the grant from the Government 
of India. But the loan portion bears 
.a very heavy rate of interest. It is 
very difficult tor the States to return 
the money spent on rural electrifica-
tion. So, some mechanism should be 
found to rf'duce the interest rate as 
far as rural electrification is concern .. 
ed. 

Some 'Of our friends have said that 
lot of emphasis is not being given to 
agriculture. But looking at the figures 
I can see that in agriculture, the 
demand is met to the tune Of 50 to 60 
per cent. 

The Central and State E1ectricity 
Boards are required to be strengthen-
ed as best as possible SO that the 
country's demanding needs are met. 

I will deal with only one more 
point and then :: will switch over to 
coal. If you look at the reglonwise 
fIgures, the installed capacity upto 
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31-3 .. 80 is as follows: I will not go 
into the split figures. 

I 

Northern region total is 8284.22 MW 

Western 7834.34 MW 

Southern 

Eastern 

North-Eastern 

7207.11 MW 

4865.76 MW 

334.28 MW 

Let Us see what is in the prespective 
planning, whether the same dis-simi-
larity remains or the same gap re-
mains or it has been made up. I want 
to draw the attention of the han. 
Minhter kindly to listen about the 
pcr~pective planning. 

Tentative programme o'f additional 
capa~ity during 1980-85 is as follows: 

Northern-I ba\,'c no grievance 
against that-5409 MW 

Western 5937MW 

Southern 4565 MW 

Eastern 3323 "MW 

This is an area where there is a large 
gap in the Eastern Region and also in 
other regions. But while having the 
perspective planning I thtOught that 
the gap would be made up. 

But here, about the arithmetical 
calculation calculating the demand 
load and other things, I haVe not been 
abLe to see the picture over here. 1 
hope it will be reconsidered and made 
up. 

N ow I turn to the area of coal. , 

MR. DEPUTY -SPEAKER: 
are about 18 Members from 
Party. If yOU take more time, 
will be taking the time Of the 
Members of your Party. 

There 
your 
you 
hon. 

SHRI ANANDA GOPAL MUKHO-
PADHYAY: But, Sir ... 

MIl DEPUTY-SPEAKER: I have 

no right to permit you to take the 
time of the other Members of your 
Party. 

SHRI ANANDA GOPAL MUKHO-
PADHYAY: Only five minutes I 
will take. 

MR. DEPUTY-SPEAKER: You 
have to conclude in one minute Ibe-
cause otherwise other Members of 
your Party will not be able to speak. 
I will leave it to your best judge-
ment. 

SHRI ANANDA GOPAL MUKHO-
P \DHYAY: Now, about coal. . 

IVIR. DEPUTY-SPEAKER: Don't 
go to coal, it will be V'ery diffiCUlt to 
come out of it. 

SIIRI ANANDA GOPAL MUKHO-
P ADHY A Y: I will come back. I am 
a m 1n from the coal belt. I was born 
there and -brought Ul) there. If you 
h) ok at the production figures of coal 
for 1975-76, 1976-77, 1977-78, 1978-79 
and 1979-80, today it stands at 103.97 
mi:lion tonnes of production. When 
this Go,:ernment took over in the 
courSe 'Of these few months, up to 
Ma :ch the production increased by 3 
mi lUon tonnes and there is a definite 
increase in production. The trend of 
production i ~ increasing. I could 
analYSe and establish it. But there 
are certain can straints in the ooal 
belt as to why this production could 
not increase further. One, as I have 
said, is th'" power which must be 
found r'J}d the power problem must 
be solv--'d particularly in the eastern 
region) in the eastern ooa1 fields. 
These ; 'i3 J.TIostly pit mines where 
power ;, essential, where open cut 
coal is there. 

MR. DE~UTY-SPEAKER: Please 
conclude. 

SHRI A"N'ANDA GOPAL MUKHO-
PADHYAY: There is one great cons-
traint in the coal industry, that is, 
law .and order. You will be surprised 
to know that in the coal belts of 
Bihar and West Bengal tlle~ law and 
order problem is a very Jiiiportant 
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problem. Government is thinking of 
baving a sort 0'1 a security force to 
protect the property and other instal-
lations of the Government. Sir, our 
friends were talking too much about 
the coal and also making allegations 
a:gainst the Minister. In West :&:ngal 
for the last three years, 97 prIvate 
qlines were cperating. May 1 ask my 
friends opposite, what is the total out-
put in revenue that they have lost and 
why they have not collected the reve-
nue from those people. 60000 to 70000 
tonnes 'Of coal per month were sn1ug-
gled oUt of the State. There is black-
m~\rketing in CO.H. It is going out .. 
side, to foreign countries, Nepal and 
other af'cas. Why the Government of 
West Bengal dId HDt stop it? The 
Minister has stopped it, the Supreme 
Court judgment has stopped it. Ri-
gldl Y the Minister is trying to enforce 
that the coal is not mined iUegally. 
But, Sir, what is happening? If you 
come to my area, I will show you 
what IS happenIng eVEry night. At 
night a large number tdf people 
working in manv areas d g out the 
coal and Just load it into trucks and 
guided by the POhCL' th coal goes 
outside the Stat: and to other areas. 
What is the benefit e-~tE'l(d..:d to my 
friends OPp(l~lte, the CPI(M) mtem-
bel's and mpmbers of other parties? 
As a Member of this House. with all 
responsibility I ... ay. the st~te has 
lost its revenue ~or 3 years, but the 
Party has gained Rs. 10 lakhs per 
month. Not only the Party, out the 
police people alStD have got Rs. 10 
lakhs per month and som~ of the lea-
ders have got Fis. 50,000 to Rs. 75,000 
per month, and the total loss of coal 
was 50,000 to 70,000 tonnes per month. 
And thev are telling that the Minis-
ter has "issued permits to his own 
men! 

I could not come to all the prob-
~m$ of coal as the time at my dispo. 
q} is short, but I would say that 
tp,ere i. a big direction being given 
~ the Government in this matter. 
Mines have been developed with 

Deptt. of Coat 
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foreign collaiboraU:onl' .nd 
mines are also coming up. 

the 
~ .. , 

new 

Now·, I could go to the welfare acti-
viues that. the Government is prQl)Os-
ing to provide. I will leave it to my 
other friends to deal with. I will now 
qonclude oy saying that this Govern-
ment is thinking 01£ having proper 
drinking water supply for the entire 
coal belt. This ~vernment is tryin& 
to have primary schools speCially in 
all collieries, secondary school. in 
the area and colleges in the region. 
This Government is trying to have 
health measures in the roal areas, 
safety measures in the coal mines and 
i) trying to d~velop employment 
potential to the tune of 50,000 jobs 
in eastern coal belt and another one 
lakh in other ooal areas by develop-
Ing new mines. I hOPe the picture 
of oal WIll be bright for this coun-
try at the end of the fourth year and 
also at the end of this year. 

~HRI S. B. CHAVAN (Nanded): I 
riSe to support the Demand", of the 
En ~'gy and Coa~ MlnIslry .... ubmitted 
to th(""' HOUse by the hon. Minist'er. 

J\ dIe ouiset I must take tIlis 
Opp0ri unity of placing some o'f the 
is~! _(~ whkh are very .. Inportant and 
basL accordIng to me, whiCh the hon. 
Minister should take into account 
while formulating his. Ploposals f.or 
the Sixth Plan. If possible, whIle 
replying to the debate he shtould en-
lighten us on some Of the iSSues which 
I am going to place before the House. 

Firstly, in the last three or four 
years, irrespective of the States to 
which We belong, everywhere the 
same story has been zepeated, namely 
that the targets were fixed by the 
State Electricity Boards and for J 
so'me reason Or other, they could not 
be achieved, realised. 'lbis is equally 
true in the 1 Case of I central .ector 
schemes. Certain" ~e will have io 
apply lOur mind and :find out the 
exact reasons for not being BIble to 
aehiev~ the targets. We have to "iii:.. 
move those difficultis and create con-
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aitions in which our performance 
budgetin, becomes more realistic. 

I had an OpportunIty of goin,i 
through the performance budaets pre-
sented by the Ministry of Energy for 
the last tWO or three years, and I 
must expre.s mY view -withoat tl'IIY 
fear of contradiction that they do not 
serve the purpose for which they 
have b~n introduced. Tha Central 
Government has taken care to aive 
the figures, both financial and physi-
cal, in the case of projects which are 
directly under their char2e./ The 
Energy Department is supposed to co-
ordinate the activities so far as gene-
ration 0'1 power is concerned. The 
Stat-e Electricity Boards are also help-
ed by the Central Government. Moni-
toring of the different power projects 
under the different Electricity Boards 
is also done by this Govenrm~nt. I 
can appreciate that it will not be 
possible for the Central povernment 
to give all the details 'Of every project 
under thte Electricity Boards, but at 
the same time, we must have ~O.me 

kind of correlation between the 
financial target assigned to the diffe-
rent Eltectricity Boards and the cor-
responding power that is supposed to 
be generated bv them. If they are 
not able to achieve the goals which 
have been set for them, we should 
know whether they are themselves' 
responsible for it or any agency of 
the Government of India has also to 
share the blame. It is highlY neces-
sary that we have this ktnd of exer-
cise and give a more realistic per-
tormance budget sa that eve~y Mem-
ber of this Houge knows how ~u~h 
money has been given for different 
schemes the targets set for them and 
what w~ have been able to achieve. 

The first potnt which I would like 
to place before the hon. House, and 
especially for the oonfideration of the 
hon. Minister, is about load fOl'@cast-
ing underlaken by the Survey Com-
mittee. There is an annual sury.ey 
committee. There is also < plan-w188 
survey con4ucted, aDd 1oreca.ts made 
1268 LS-9. 

by this committee. I do 1'l'Ot know 
how the exercise iQes on. 

I can give my own experience at 
Maharashtra. In the caSe of Kaha-
raslhtra, we had projected our load 
forecast for five years at 6,500 IIW. 
I am now given to understand 
that it is being drastically cut both 
by the Energy Department and, 
thereafter, on a very arbitrary basi9. 
by the Woking Group of the Plan-
ning Commission. Certainly, we are 
not able to understand as to what is 
the basis on which these cuts are 
being effected. 'l"his has been a kind 
of perpetual thing which has been 
going on in the last 8 or 10 years. 
I can assure the House that the 
assessments made by the respective 
State Governments were more real-
istic and the assessments made by 
the Working Group of the Planning 
Commission were far off the mark. I 
have not been able to understand as 
to what exactly is the reason why 
the targets are being reduced and 
vlhy an arbitrary cut is being aplPlied 
by the Working Group of the Plan-
ning Commission. 

Now, if we are to have a realistic 
prOjection for five years, three or 
four factors will have to be taken 
into account. The first is to provide 
for the spinning reserve and a kind 
of standby capacity which is statu-
torily required. The second is that 
the targets to be achieved will have 
to be planned in excess by 25 per 
cent. Otherwise, we will noT be able 
to achieve the targets whirh we 
Stet for ourselves. If we want to 
achieve the target of 6000 MW, we 
will have to plan for a minimum of 
7500MW. Otherwise, we cannot think 
in terms of starting the next plan 
completely afresh. There are pro-
jects which can be at the initial stage 
of construction; there can be pro· 
jects which are at the advanced stage 
of constrlJC~ and there are some 
proj ects to b, completed within a 
stipulated time. This is how we are 
trying to plan fOr the same. That 
is why I plead, when we plan tor 
tp.e Sixth Plan tar&et, we have to 



~S9 D.O. (Gent) t80-'81- JULY 10, 1980 MIO Ene,.gy and 

[Shri S. B. Chavan] 
have a minimum of 25 per cent more 
cepacity being planned so that we 
reach the target which we have set .. 
The third point which by my own 
experience I can say is that there is 
almost 8 kind of monopoly given to 
BHEL for indigenous sets, And it is 
a very long story. I fully appreciate 
the point of view that whatever is 
indigenously available should not be 
allowed to 'be itnlPorted. It is per-
fectly all right. There is nothing 
wrong in that ,policy. But. at thc" 
same time, by my own experience, I 
can show you that there r.ave beer. 
'Very heavy slippages starting from 
20 months to about 40 months. The 
contractor is made liable to make 
payment of penalty. But I do not 
think the BHEL is subject to this 
kind of penalty. So, they can mer-
rily go on and, thereafter, after the 
whole set has been erected, we come 
across the difficulty of design, thf: 
difficulty of working and all that. 

You will be surprised to know 
in Nasik, Bhusaval and Karade, where 
210 MW sets have been put up, 1t 
was a very strange phenomenon that 
having commissioned those sets, it 
took about 6 to 8 months thereafte~ 
to bring those sets on commercial 
lines. Why is it so? Teething 
troubles I can understand for a fort-
night or three weeks but not to the 
extent of 6 to 8 months. When these 
engineering defects. the design 
defects, were brought to the notice 
of the BHEL, they called their con·· 
su1tants; the American consultants 
and the Russian experts were called; 
the Maharashtra State Electricity 
Board people also were consulted in 
the matter. I can show you that 
they themselves have agreed that 
there are 16 defects found in the 
design part of it. In the case of some 
of the things which were designed, 
at the stage of manufacture there was 
a departure; at the stage of manu-
facture, there is a tremendous gap 
between the design and the actual 
thing which is being manufactured. 
So, we have to provide for slippage. 
When we plan for the Sixth Flve-
Year Plan, knowing full well tn8t 
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there is going to be slippage of mini-
mum of 30 months, we will have 'to 
prOVide for the same. Otherwise, the 
whole thing is going to go w ron!!. 
and the power cuts which ar~ being 
applied in different parts of the coun-
trY-';Yhich in tact, does not leave a 
good reputation to any of us-may 
continue. I think, we will have to 
overcome this difficulty and see that 
we do not commit those mis-
takes which we had already 
committed. We have to see 
whether the collaborators who are 
collaborating with Us are dumping 
almost out-dated technology on us or 
whether it is the latest thing whiCh 
they are trying to give us. That aspect 
should be gone into thoroughly. Some 
times We go on in a great speed and 
thereafter We come across all these 
difficulties. My only submission is 
that these matters should be fully 
accounted for when We l)lAn for the 
next fiVe years. 

Then I come to the variations in the 
monsoon. The ultimate capacity de-
pends on the thermal capacity and the 
hydel capacity. The hone Minister was 
perfectly within his rights when he 
stateQ on the floor of the House that, 
last year t because the monsoons were 
delayed or had failed in cerain areas, 
the total generation capacity was con-
siderably reduced. He was perfectly 
justified in saying that. But in a period 
of five or ten years, when you think 
of a perspectiVe plan, certainly you 
have to provide for such eventualities. 
You cannot plan on the basis that 
every year we are going to have a 
good monsoon, we will have all the 
reservoirs of the hydel stations full 
and we will get a hundred per cent 
genera ton. That sort of planning will 
be unrealistic. You have to provide for 
this kind of a margin where the 
monsoon is bound to fail in some year 
or the other. 

1 read in tM newspapers that, in 
the Power Ministerst Conference in 
New Delhi the hone Prime Minister , 
was pleased to state that We have to 
provide for a minimum fot ten per 
cent more than the requirement. I 
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,... DOt ther~~ "hut if'l 'have under .. 
.aaoct the statement correctly, that 
wDJ mean that, over and above these 
.iIIdors which I have enumerated, thIS 
pMJtjonal . 'factor also will have to be 
IaJten into aCcoUDt, and We have ~o 
"JII"OYide for more. Then only our 

L 1 3 h"",nent and forecast will be realis-
1:k.. Otlierw ise , -I doubt very -much 
_.hether~this kind of an exercise which 
Fes on in the Planning Commission 
aud also in the .Energy Ministry is 
Fin.I to be a realistic proposition ana 
will ultimately fleati -to some kind of 
a relief. In Maharashtra, st least fOT 
1be last five years, 50 to almost 60 
per cent 'power cut has been made 
applicable; for some industries, we 
have imposed very heavy Ct1ts. Cer-
~y we are not interested in per-
p!luatina this kind of a situation. So, 
X WIl1lld request the hon. Minister to 
a>me to our reSC1le and see that yOU 
are able to provide the relief which 
we "fiery badly reqUire in .the case of 
:JIaharashtra. 

Jlest i go ~to the -field of coal. When 
tile project reportJ are submitted 
Chere is a clear indicaion as to fro~ 
wbieh cOlliery bow much coal is to 
be supplied for a particular project. 
It takes five to ten years for the 
erection and completion of a thermal 
power plant. It is a very strange 
phenomenon which, in fact, -is 
beyOl'Jd my comprehension that in a 
'DUng whiCh was I11anned ten years 
back .. all of a sudden people feel "No' 
.... e have made some mistake": And 
evecy three months linkages have 
beeR ('banged. 
~Ia" brs. 

.Every montb \V-e are told-'this time 
3'Ou ran expect coal from this areas' 
Ned time we are told, 
You -have to go to another 
8fta and We will try to see that you 
~ coal.' I can give the experience of 
Karam. Koradi is a pit-head station 
1IDd it was designed in tsuch a manner 
that Kamtee and Siliwara coal.fields 
wlJ('be_ developed -in that area. We 
""'e Ille ropeway. We have the rail-
__ a and the ropeway is designed for 
.. eapaCity of carrying 800 tonnes of 

coal per hollf. Now We find that there 
is 110 produetion of cQal. Only 1~ 
tonl'les of coal is beina carried by tl\iS 

" ropeW8y, and the power project has 
bleen designed in such a manner that 
at the receiviIl.i end it can receive the 
railway tipplers but if it is brought by 
the road, it creates all kinds of pro-
blems. Slippage is being caused. 
This is somthing which in fact needs 
to be gone into thoroughly and what-
ever coal fields are l armarked for a 
particufar project, you see that the 
coal production goes according to the 
schedule and when the project is com-
p,,~te~l, thtlt Iprojrect should receive 
the coal which has been promised at 
-the time of the sanction of the project. 
I find that all kinds of difficulties are 
being told-oSometimes railways, som.e-
times the quality of coal, sometimes 
the production is not enough and 
sometimes I am given to understand 
that the law and order situation is 
such that you cannot possibly think 
of receiving coal from that area. Very 
strange sorts of explanations are being 
given. 

I do not ldlow whet1ler it wlll be 
within my right but at the same time, 
I must bring to the nctice of the hon. 
Minister that the Maharashtra Gov-
ernmen t is interested in going in for 
mining of coal in the Western Coal-
fields. If the Maharashtra Government 
is allowed to go in for mining of coal 
in that area as a kind of supplemental 
activity, my only apprehension will 
be this. Since the Maharashtra Gov-
ernment has expressed its readiness 
to go in for mining, the reqUirement 
of Maharashtra Government should 
not be curtailed to the extent that 
they go in for mining. That sort ef 
thing should not happen. Certainly 
We are prepared to go in for minipg 
of coal in the Western Coal .. field area. 
I am told that in Wardha .. Chanda 
valley, according to the book which 
has been issued by the Coal Ministry 
itself, 2~O million tonnes of coal is 
available and over the last 8 to 10 
years we have been trying to develop 
these mines and get more coal so that 
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we -e able tG produce 1'IUUltUnum 
eiectrj$ity whieh in fact is very badly 
ftquireti iA that area. 

The next point about coal I would 
like to bring to the bon. Minister's 
notice is about the directive given by 
the Central Electricity Authority. the 
CEA had informed all the Electricl ty 
Boards, 'You should produce as much 
power as possIble per installed capa-
city of kilowatt hour. The directive 
was that they should produce about 
6000 kilowatt hours per kilowatt capa-
city. That was the directive given. I 
am very happy that the Maharashtra 
Government has been able to achieve 
on an average about 6123 kilowatt 
hours per kilowatt of installed capa-
city and I Say that this is the highest 
that we have been able to achieve ~o 
far and there 15 the possibility ot 
even gping further. But my difficulty 
is this. ~Instead of this achievement 
being -recognised at the level of the 
Government of India. We find that on 
an average rate of 5300 coal is being 
made available. Those who produce 
more are penalised. This is the kind 
of disincentive which in fact is being 
provided for those who generate It}ore 
power If it is going to be a sort of 
uniform norm which is going to be 
made applica1ble, then it does not 
serve any purpose. It works as a kind 
of disincentive. I would request the 
hon. Minister to kindly apply his mind 
in this Il"egard. He should see that 
those who are going in for more 
generation of power and who show 
efficiency should be given some kind 
of an incentive. On the basis of 
last year's figure, whatever be the 
efficiency which they have been able 
to achieve, that should form the 
basis and, on that basis, if coal is 
supplied to them, then, I should say 
there should be no difficulty with the 
Electricity Board. The Calorific value 
for theSe power stations in defined ... 

MR. DEPUTY-SPEAKER: Kindly 
omclude 11'"'. 

SHRI S. B. CHAVAN: Give me some 
Dlore time. Any how 1 will try to read 
a few poi~ts only. 

I would request the Minister to see 
what is the design of the powe, 
stations and \What kind ,of eoal La 
being supplied to them which, in fact, 
is a great drain on our resources. We 
are wasting our reso'l1'ces; we are not 
taking full advantage of the reSources. 
The supply of set by BHEL is clearly 
mentioned. But, the only difficulty is 
that the supplies from BHEL are not 
in a sequential order. If you want 
figures, I am prepared to gIve you 
the same. Look at the total tonnage 
sent by them firGt. See how much oj! 
them is erected and how much ot 
them could not be erected because 
thOSe parts were not required. Any-
way, I will pass on the information 
to lhe hon. Minister. 

I will just give yOU one example of 
Koradi. BHEL had been supplyina 
materials not in the sequential order. 
On 31-5-80, for Bhusaval, out of 
6,137 tons of boiler materials received, 
the tonnage erected was 1,248 while 
erectable tonnage was 1814 and non-
erectable tonnage dUe to non-sequen ... 
tial order was 3,075 tons. So, things 
which are not required are being 
sent and which, in fact, should come 
first are not being sent. That i13 why 
we find that the slippage is not very 
heavy. Kindly look into this. I would 
also 'request him to go through the 
turbinewise equipments that are being 
supplied by the Instrumentation Ltd., 
Kota. For import licence a sum ot. 
Rs. 8 lakhs to 10 lakhs is being wasted. 
We have a very huge investment of 
about Rs. 1.5 crores and it goes up to 
Rs. 2 crores sometimes. We do not 
want anything to be imported. We 
want that they should take only the 
indigenous things available here. Our 
experience has been that these thin.ls 
do not work. BHEL later on agreed 
that out of 11 sets.. in regard to three 
sets~ _they had ag;eed to import but 
for the other eight sets, they still are 
insisting that We should not go in fa. 
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• ~p)rt. I would submit that you 
will kindly trY'these indigenous equip .. 
:ments Oft small projects rather than 
try them on 210MW or 500 MW 
..es. Ohewise it would be suicidal. If 
tor a small sum, if we insist on this 
kind of things, I think, we will only 
be wasting our resources and we will 
come across greater dangers due to 
non-functioning of these small things. 
In the case of electrification my only 
point will be this. New hutments 
have been constructed as part of the 
2()·Point Programme. 100 to 200 huts 
had been constructed in those areas. 
But, in the case of harijan bastis, we 
have taken a policy decision. 1 want 
that a similar kind of decision in the 
case of hutment dwellers also should 
be taken. They should be given the 
same kind of treatment for the huts 
constructed under the 20-Point Pro-
gramme. I would request the Minis-
ter to kindly look into the matter of 
clearance of Uchni Project. Two sets 
of 500 MW projects pending SInce 
1978. One set of Parli-210 MW-
project is still pending clearance. For 
Chandrapur, we propose to send the 
project report in about a week's time. 
Kindly look into that to see that these 
projects are cleared. In the case of 
replacement in Copperkheda and 
Balharshah, I am sorry to find that 
your report for 1979-80 gives a wrong 
figure. De-rated capacity which has 
been indicated in this report is not 
realistic. I would request the hon'ble 
Minister to look into this. 

Sir, one more last point and I am 
done. A major accident, I am told, 
has happened in the caSe of Indra-
prastha power station at Delhi. It is 
a strange phenomenon and a great 
surprise to us. Those who come from 
Bombay are not used to this kind of 
power failures whic~ we find in the 
city of Delhi. When I looked to the 
power sets which are being run at 
Indraprastha and also at Badarpur I 
am not able to understand what kind 
of performance budgeting. Four 
sets of 210MW have to be installed at 

Badarpur but it is pendin. for tile 
last ten years. This thin. must be 
looked into. 

It was brought to my notice that 
there was an accident in the case of 
Indraprastha second unit and the 
blades of the turbine have been badly 
damaged. When I met Mr. MahajaD, 
your State Minister and requested 
him to find out I was given to under .... 
stand that it was a minor thing but I 
am told there was a big blast and the 
blades &ot completely damaged. If 
this kind of thing goes on and fre-
quent-failures of energy continue, I 
think, it gives very bad name to this 
government and so to the entire work-
lng of the Central Electricity Autho-
rity also. If such a thing happen in 
the case of those who have to guide 
others then it does not give credit. 

In respect of gas turbine 
I will ask some of my friends 
to speak on that. Sir, I am very 
thankful to you for having given me 
the opportunity to express my views. 

SHRI BIJOY MODAK (Aram-
bagh): Mr. Deputy Speaker, Sir, be-
cause of the present economic situtl-
tion the role and functioning of the 
Ministry of Energy has assumed tre-
mendous importance. In view of the 
fact that this Ministry actually holds 
the life-line to production, the per-
formance of this Ministry has created 
a dismal picture of the national ecO-
nomy SO much So that it has become 
the focus of national criticism from 
all points of view. Its incompetence 
and its utter failure in respect of 
generation of power has created such 
an acute power shortage all over India 
that it has become an All India pheno-
menon. This shortage in generation of 
power has put in vain all the best 
~fforts which are bein~ made from all 
directions to improve the economy of 
this country. 

Despite not doing any critical re-
view of the past failures, the Ministry 
go.es on making tall proll1ises. This 
year also the promise was tnade that 
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they should cr~te additional po~er 
of 22,000 M.W. They did not reVlew 
their past performance. In the last 
p'lan period, they wanted to add 
25,000 M. W.of power. But actually 
the.l could achieve only 15,000 M.W. 
power. The shortfall was thus to the 
tWle of 10,000 M.W. They go ?n ma~
ip.g tall promises. That is thelr hab~t. 
This must be changed. The EconomIc 
Survey says that the gap between the 
actual generation of power and de-
mand is gradually growing. I am read-
ing from the Report. In the year 
1976-77 the gap between demand and 
actual generation was only 5.8 per 
cent. It rose to 10.3 per cent in the 
year 1977-78. And it rose to 16'.1 per 
cent in the year 1978-79. In sPlte of 
tall promises the performance is poor 
and actually power shortage is grow-
ing in the country. Becaus~ of t~is, 
the functioning of many IndustrIes 
are stopped and there are lay-offs of 
workers; closures are there; retrench-
ments are there. Because of all these 
things, there is a tremendous nabonal 
loss. There is a colossal national loss. 
An estimate says that the loss in pro-
duction is of the order of Rs. 3,000 
crores during the last year. 

Sir, an attempt is being made to 
present that this power crisis cannot 
be solved. I say, this is absolutely 
wrong, because it is all due to t~e 
faulty planning and wrong emphasIs 
on priorities from the beginning of 
the Plan. Because of the original sin, 
the production of power in India is 
limping far behind even other deve-
loping nations in per capita consump-
tion. I will giVe you the figures here 
In India the per capita consumptions 
was 17.8 kw.h. in 1950. It rose to 93 
kw.h. in 1971-72. The scheduled tar-
get of 200 kw.h. which was to be 
reached originally in 1979 had to be 
re-scheduled till 1983-84; while, at the 
same time, 17 other developing nations 
have generated sufficient power. Ac-
tually their consumption of power is 
over 200 kw.h. There are some six 
countries where the consumption of 
power is. over 1,000 kw.h. I will give 

Deptt~ of Cri.w 
the figures of some countries: AJ ..... 
200 kw.h., Iraq 297 kw.h., Ec:ntt .. 
kw.h.-this is all for the. year lJ"". 
India's consumption in the.. same ~ 
1974-75 was 108.8. ltw.h. whereas the 
consumption in, Pakistan .... .IX 
kw.h. The consumption in Thai'_ 
was 194 kw...h. NQw~ ill the repod_it 
said India. has reached only 133 lor .... 
Now, the situation is very ala ........... 
and until and unless ~ this is. rem-li .. 
the power situation cannot be iDJ.-
proved. The dispersal of power to 
underdev.eloped states and re~ ia 
India is of imperative necessity to __ 
move imbalances for the develop.s' 
of the whole country. This also heJpa 
the growth of per capita CQ1lS1nrqptioe 
of power in the country as a .hoIe.. 
You can find the uneven dispenaJ. of 
power in India from the folJowia& 
figures: 

In 1970-74, the Western Sedor 
actually consumed 130 kw hr.. the 
So:..1thern sector consumed 99.3 kw.hr~ 
and the North-Eastern region 21., 
kw.hr. consumed "Tn Assam it is 212 
kw hr. The North-Eastern Jleei'n. 
and the Eastern region are the 
worst affected part due to iDa-
ba 1 aJICe in power supply pc:.a ..... 
The situation has not improved. as 
yet. In the present r~rt of the 
MinL-;try, it has not improved - 7el 
and beca USe of this, the NcwIb-
Eastern region has remained sbdic:. 

Sir, from the per capita. c.onsuDlpliaa 
of power, one gets the ecoJ.1oLnic groW'th 
of a cO-:.tntry. So, it is the primar7 
duty of a Minister to look to tile 
growth of per capita developmeat Gf 
power in backward region to reJII01fe 
the imbalance in the country. But if 
due to some negligence, at caD it 
poljtical expediency, he dces not look 
to this basic task, he will have to &ee 
the music like the present agi1atioll! 
in the entire North-Eastern regioD.. 
No doubt this has arisen from the 
imbalance in the economic develop-
ment there. The Energy Min'" 
seems to be totally obivious to tIllS 
basic task of his Ministry. On tile 
other hand, he is talking too JDII(!b 
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through the Press about the perfor-
manee of his Ministry and so many 
other things totally outside his port-
folio. Has he been serious enough, he 
would not have indulged in such irres-
ponsible utterances that the Central 
Government is going to take over the 
entire }Jower generation in the coun-
t,:-;;. I do nOt know whether his Cabi-
net has given permission to utter such 
things I doubt very much. Instead of 
indulging in such a braggadocio, it 
would be better if he understands his 
own business in improving and cor-
recting the functioning of the central 
mechanism of power planning and fix-
ing priority for it and implementing 
it so that the country is relieved of 
the present power crisis. 

In regard to the power shortage, the 
following figures were given in a 
recent meeting of the Consultative 
Committee: 

In U.P. it is 22.8 per cent; In Goa 
it is 244 per cent; In DVC it is 27.8 
percent; In Maharashtra it is 19.4 
per cent; In Karnataka it is 20 per 
cent; In Bihcu: it is 31 per cent and 
in Orissa it is 17 per cent. The All 
India average is 16.1 per cent ac-
cording to the Economic Survey 
Report. 

In West 'Bengal, the power crISIs is 
a legacy inherited from no other per-
son than the present Energy Minister. 
The power was first rationed in West 
Bengal in 1973 when the present 
Energy Minister was a Minister in the 
West Bengal Government. It was 
during his regime that the Kolaghat 
plant was sanctioned in 1973. How-
ever, the plant could not be taken uP 
for erection till 1977; even the land 
could not be acquired. Only after 1977 
when the Left Front Government 
came to power in West Bengal, they 
tried to do something in this direction. 
Actually. the whole money was 
squandered away for building the 
Netaji Indoor St&dium. Everyone 
knows about this. Earlier~ the Calcutta 
Electricity Supply Corporation's pro-
posal to have a plant at Titagarh 

could net be sanctioned for two years 
during his regime and it was sane .. 
tioned only when the Left Front Gov-
ernment came to power. The present 
Energy Minister is responsible for 
many other things, which led to no 
improvement in the position of gene-
ration of power. The power houses in 
West Bengal during his regime were 
continuously mismanaged; there was 
continuous bad maintenance and that 
could be corrected only when the 
Left Front Government came to po-
wer. 

After coming to power, the Left .. 
Front Government in West Bengal 
have brought down the shortage ot 
power, though marginally. The figures 
as given in the Consultative Commit .. 
tee are; In 1977-78, the shortage of 
power in West Bengal was 18.9 per 
cent; it came down to 18.8 per cent 
in 1978-79; it was further reduced to 
16.4 per cent in 1979-80. This figure is, 
more or less, at par with the AlI-
India average of shortage, which is 
16.1 per cent and much less than 
many States that I have mentioned. 
In spite of this position, the Minister 
is making reported statements about 
the shortage of power in West Bengal 
alone ignoring the more precarious 
situation in many other States in our 
country. This shows that he wants to 
play politics and is not interested in 
generation of power. 

Here, I would like to refer to some 
utterances, utterly untrue made by 
the hon. Member from Asansol. He 
said yesterday that no planning for 
any additional capacity in West Ben-
gal has been made. I am going to give 
you some figures from the speech or 
Shri Jyoti Bosu. Chief Minister of 
West Bengal, which would indicate 
what they have done in this regard. 
He said thal there are five on-going 
power projects in West Bengal; one at 
'Bandel, one at Santaldih, one at 
Kolaghat and the other two at Tita-
garh and DPI, that is Durgapur. These 
are the on .. going projects over and 
above other projects. The Left-Front 
G·overnment after having come to 
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power have undertaken these things 
in hanel. S.hri Jyoti Bosu in that meet-
irig of the Power Miniaters said this 
also. 

"Inadequate capacity due to delay 
in planning and paucity of in vest. 
ment in power projects in the past 
since 1970·71 is the cause of the 
present power crisis in West Ben· 
gal.~' 

He has listed so many things that 
were not done during the previous 
Congress Government-in which the 
present Energy Minister was the 
Minister of Power and Irrigation. The 
Kolaghat project which was sanction-
ed in 1973, was not actually taken up 
till the Left-Front Government was in 
power in 1977. All these 4 years this 
Minister was act ually sitting tight, 
and squandering money in building 
the Netaji Indoor Stadium. 2 units of 
Santaldih could not be commissioned 
during the 4th Plan period, for pau .. 
city of funds. 6 unit of DPL sanction-
ed in 1976 could not be erected for 
want of funds. Mr. Jyoti Basu says: 

"Total investment in the WBSEB 
projects in the 3 years from 1977-78. 
1978-79 and 11979-80 has touched 
Rs. 293 crores. The average yearly 
expenditure on power sector is over 
3 times the entire expenditure in 
the 4th Plan period (Rs. 93 crores) ." 

Actually, the Plan period is upto April 
1974. This is the achievement of the 
United Front Government. In spite of 
this, the Member from Asansol is 
uttering all sorts of untruth, which 
are not based On facts. 

Now about the position of coal. The 
Department of Coal is no less res-
ponsible for the sorry state of affairs 
in generation of power. The consump-
tion of coal by the power plants has 
gone up by 14 9 per cent during last 
year, but there has been no corres-
ponding rise in the generation of 
power. 

The Economic Survey says: 
"The decline in quality of coat 

reduced the thermal efficiency and 
the increased quantity of coal sup-
ply, therefore, turned out to be itl-
8ufficient." 

That is actually the thing which the 
Economic Survey has pointed out. 
Over and above this, the wagon sup-
ply for transport of coal to thermal 
plants aggravated the power crisis. 
Thus, Economic Survey very correctly 
says: 

"The poor performance of power. 
coal and rail transport served as a 
severe bottleneck on preduction." 

I am reading certain things very 
rapidiy. On the coal front, we had 
an agreement last year. In the agree-
ment, many things were stipulated; 
and those things have not been im-
plemented. Programmes relating to 
drinking water, housing and schools 
have not been implemented, causing 
great resentment among the workers. 
There is an unholy alliance between 
the contractors and the management. 
Because of this, they are minting 
money. while Coal India is losing. 
The safety deviCe is not in a good 
condition also. The labour conditiong 
are not satisfactory. A committee re-
port under the Chairmanship of Mr. 
Man Mohan Singh has not been actu-
ally published. The Parliament has 
been kept in darkness. With these 
words, I actually oppose the Demands 
for Grants of this Ministry. 

SHRI G. L. DOGRA (Jammu): I do 
not propose to make a long speech, 
but I want to draw the attention of 
the hon. Minister to very few impor-
tant factors. There is no denial of the 
fact that we want economic progress. 
That we want to make progress in 
agriculture, in industry or handicrafts. 
For this, we need electricity and elec-
tricity is a thing in which We are lag-
ging behind. There are two ways. 
Either we can have hydro electriC 
power Of we can have thermal power. 
My suggestion is that water resources 
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should be utilized, because water was-
tage win not corne back. As tar as our 
.coal resources are concerned, unneces-
sarily 1'1e are unfair to our future 
generation. So, coal once exhausted 
will not come back. You cannot re-
generate it. We have lot of water re-
.sources so far as our northern India 
is concerned. I want to straightway 
draw the attention of the hon. Minis-
ter tovvards the facts that a lot of 
electricity can be generated so far as 
our rivers like Jhelum. Chenab and 
Ravi are concerned. Some survey has 
been conducted but some more sur-
vey is needed. Some more sites can 
be located, Whatever has been done 
so far is not being adequately pur-
sued; v~ry balf-hearted measures are 
-taken. 

There is the Salal Project. I must 
say that it gives a disappointing pic-
ture. The authority that has been pur-
suing it has given a picture which is 
neither showing any efficiency nor 
good technIcal know-how, nor good 
management. In the begInning we 
were told that it would be completed 
wIthin 7-8 years. Now we are told 
that it will go up to 1985. I am told 
that in reality it may mature by 1990. 
We know where we have the poten-
tl al. In thIS age of science, in this age 
of technology, if we go on postpcning 
our achievements, If we do not put 
pressure on our staff to work more 
~-peedily then how can we achieve 
"what we want to achieve? I do not 
know whether there is something 
wrong with the management or the 
technology is wrong or technicians 
arp not working properly I am told 
the persons who are in charge of these 
things are not working prop.er1y; they 
are whiling away the time. There are 
certain technical investigations which 
require to be done; they should be 
speeded up. We need electricity and 
electricity can be generated if we tap 
the resources propetjy. It is a decided 
fact that it should be given to rural 
areas and north India right up to 
Delhi. I think this is the point which 
nobody can ignore and we ~hould 

pursue it with as much vigour as 
posRble. I think if we have some 
other persons like Mr. Gill it would 
be better. He was the Chairman of 
the Punjab Electricity Board: he was 
also a Commissioner in our State. He 
is an Engineer; he is acting as a 
technical adviser to entain States. 
But he is a man who knows how to 
pursue the matter; he knows what is 
wrong with it. He knows where the 
engineers are faltering and where 
labour is not worRing. Somebody must 
look into these things. It has been 
pointed out that due to po~er failures 
and power shortages agriculture is 
suffering because pumps do not work; 
ind ustry is suffering and production is 
going down. It should be a matter of 
concern for all of us, We should see 
that power is generated within a giv-
en time. Punjab and Jammu and 
Kashmir have a joint project the 
Th eln Dam which should be expe-
dited. We should be able to complete 
it as quickly as possible because that 
will give us adequate power. 

There is another proj ect-Doolhasti. 
It has been completely surveyed and 
investigations have been done. Proba-
bly the State Government is dilly-
dallying. I think it should be pursued 
properly and the state Government 
has no buslness t, r! _l~y it. If they 
want another point to be pursued or 
surveyed or if they want power gene-
ration at another point, they can take 
it up sel)arately with the Central 
Government but they have no right or 
moral ground not to agree to Doolhasti 
being taken on hand till certain other 
things are agreed to. This should be 
cleare.,d; the sonner it is cleared and 
the work starts, the better it is. 

About rural electrification may I 
point oUt that some villages have been 
touched but poor people have been 
ignored? Certain parts of the villages 
where Harijans and poor people live 
have been ignored. That has been the 
case of rural electrification in my 
State and in some other places also-
That defect has got to be removed. 
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Otherwise the whole investment goes 
waste, if you do not electrify the 
whole village. It is not giving light 
that matters. Electricity revolutionises 
the thinking. When a man who has 
been running after the plough and 
cattle sees electricity and light, he 
starts thinking of making use of 
machines. We should not ignore this. 
As far as agriculture is concerned in 
my State, I find that all transformers 
have been completely loaded. Agri-
culture is suffering for want of fur-
ther load. Agriculture Ministry and 
the Ministry of Energy should take it 
up with our people from the states. In 
the States they go by political pres-
sures. That is one defect. The Govern-
ment of India is committed to overall 
development. In the states they go by 
pressures of rich men and landlords 
and the preSSJres of influential peo-
ple. They ignore poor people actually 
who should be really looked after. It 
is the duty of the Central Govern-
ment and the Ministries here to see 
that development is even and proper 
and quick in the case of electricity. I 
doubt sometimes whether the people 
who are executing these proj ects are 
sympathetic to our nation, whether 
their sympathies are with us; when I 
see that they delay some proj ects, I 
doubt whether they are not unsympa-
thetic towards us. All these things 
should be looked into. Proper manage-
ment is essential. I do not want to 
indulge in technical thlnls, but I must 
say that administration has to be 
tightened and execution has to be 
quickened. That is essential. In the 
case of Sala!, nO more delay should 
be allowed. It is my firm faith that if 
it is executed quickly and properly, 
it can give a fair amount of electricity 
within three years time. 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY (SHRI 
VIKRAM MAHAJAN): I have heard 
with great attention the observations 
made by the hon. Members of the 
House. The development of energy 
resources and adequate power supply 
are, undoubtedly, our major concerns. 

Deptt. 01 Coal 
I would like, at this stage, to mep,tlon 
that the Government is fully cons-
cious of the need for accelerating the 
development in the energy sector and 
of promoting a sound energy policy so. 
that the economic development base 
of the country is strengthened. 

Our approach is, therefore, directed 
towards both-short term and long 
term measures. In short term we are 
making concerted efforts to maximise 
the utilisation of the existing installed 
capacity. This requires, of course. co-
ordination of inputs, expert monitor ... 
ing and supply of coal, etc. I would 
like to mention here that the capacity 
utilisation of our thermal plants in 
1976-77 was 56 per cent. In the last 
three years there bas been a steady 
decline an·j it came to an all-time 
low i.e. 45 per cent towards the end 
of 1979. So, from 56 per cent, in three 
years it has come down to 45 per cent 
in 1979 and from January to June this 
year, i.e. after the new Government 
took over we find it has risen to 48 
per cent within such a short time. So, 
the power supply has to be improved 
and we are trying to improve. Simi-
larly. we are tryin~ to add to installed 
capacity at a much faster rate than 
it wac: done before. During the period 
1980-85, we hope to add about 20,000 
Mw. which is almost double what 
has been added during the Fifth Plan. 
This wou1d be a very major achieve-
ment. 

Our 10n~ term approach is to have 
a national power plan witlh a tar~et r"")f 

10 to 15 years. The Prime Minister 
has ;already stated that we should 
have installed capacity as Shri 
Chavan. the hon. Member, has put it. 
v,hi~h should be 10 per cent ahead 
of demand. This is what we int,end 
achievin'g and for this purpO'le we 
are trying to re<1rientate the entire 
p1an. We are also trying to adopt the 
nat.ional al1Proach to the traininf.t of 
the workers, operators, supervisors 
and for this purpose, if we have to 
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bring in foreicn experts, we whould 
like to. 

At the same time the performance 
of the Stoa te Electricity Board has not 
been up to the mark. Some power 
plants which the states have, their 
power utilisation has gone down to 
t.he extent of 30 per cent, whereas 
the national avrage is 48 per cent to-
day. They are working at 30 per 
cent to 35 per cent. This has to be 
improved. As you are aware, they 
need improvement in management 
tightening of their financial working 
and supervision of their operations at 
higher levels. 

Most of the generation is in the 
State Sector. Therefore, it is neces-
sary, if we have tlO improve the power 
generation, the States must improve 
their performance and for this purpose 
the States have to bring up their 
performance of power plants. At 
the same time the Central Govern-
ment also is increasing its role in 
generation and transmission with a 
view to augment and strengthen the 
efforts of the states and to bring 
a bout a more optimal development of 
energy resources. 

The capital intensivenes3 of the 
power industry and the escalation in 
cost require an optimal utilisation 
of financial resources. We aTe, there-
fore, strictly monitoring power power 
projects under con':rtruction, especially, 
in the Central sector. I would like to 
point out that thermal projects which 
the National Theremal Power Cor-
poration have taken up, are coming up 
according to the schedule. Dograji has 
pointed out certain defects and diffi-
culties 130 far as hydel plants which 
have been taken over by the Central 
Government are concerned. I am 
sure that his suggestions will be con-
sidered seriouI31y.· There is also need 
fOr staggering of peakloads because 
the supply is not enough to meet the 
demands. As I said, in the 18J3t three 
years there WSG slippage and I 

Deptt. 0/ Coal 
had given the figures of slippage day 
before yesterday. We all realise that. 
to accelerate power development, con-
siderable effort is required both by 
,p:oviding resources as weli as the 
bale inputs of equipment maturial , 
and organisation. Our major equip-
ment suppliers are indigenout '3 like 
BHEL. There are , of course, ~ertain 
difficulties which have been pointed 
out by hon.members and we would try 
to overcome them. But an effort is 
being made to utilise the indigenous. 
resources and indigenous capacity. 

The demand fOr electricity is gorw-
ing at a mUch faster rate than the gross 
national product. While in a develop-
ing country this is inevitable to some 
extent, we haVe to exercise our minds 
as to hoW to improve the e~ient use 
of electricity keeping in view its higb 
cost. Weare also trying to take 
positive steps to develop new sources. 
of energy like solar energy, tidal 
energy and geothermal energy. Yester-
day the Prime Minister also mentioned 
about it and our programme is to 
accelerate research in solar tech-
nology and product development. We 
are also proposing to investigate the 
potential for tidal energy and I hope 
tha t we will come out very fast in this 
respect also. SO far as water resources 
are concerned, we have to tap them 
to the maximum becaUse it is the 
cheapest source of energy available 
and we have to go in a big way to 
develop this energy. 

The energy programme and ways 
to meet the demand are being 
reviewed in the Government. at the 
highel3t level. The problems are no 
doubt considerable mainly keeping in 
view the resources required and the 
need to conserVe fossil fuels to the 
extent possible and to reduce depen-
dence on oil. The more we develop 
the hydel and thermal sources. we will 
redUCe the dependence on oil to that 
extent. In fact, if we can develop 
these sources faster, it will be possible 
to conserve the fuel in toWllG and 
cities by going in for electrification of 
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transport, which will also reduce the 
pollution. OUr energy policy is going 
to be geared to meet the priority .~
mand in a most optimal manner und, 
therefore a co-ordinated program-, 
me of energy development is oeing 
planned. 

Coal will remain the primary source 
of energy in this country and at the 
present level of production, we are in 
a pOsltion to meet the current demand 
of coal. I had also stated yesterday 
that there is no shortage of coal pro .. 
duction. But there are difficulties of 
1I-ansport. In :fact, at the pit-heads we 
have a stock of 14 million tons lylng. 
However, consumers including the 
priority sectors of power, steel and 
cement have been experiencing shor .. 
tages in the supply of coal mainly on 
account of cons1araints regarding avai-
lability of railway wagons for mo .... ing 
coal, particularly from the Bengal-
Bihar area. I had given the figures 
yesterday also that the railways 
were carrying more coal in 1976-77 
than they were carrying at the end 
of December, 1979. So, there was a 
decline in the last three years. We are 
again trying to bring up the carrying 
capacity of the railways. We ate 
. continuously in touch with the 
railways for improving the despatch 
of coal by rail. Shortfalls are also 
being made up to the extent .feaEi1;'~ 
by moving coal by road to meet 
the demand of the consumers. Thh. has 
to be dOne because if railways ('ann~t 

carry the coal, we have to find an 
alternate mode of transport like road 
transport. 

Keeping in view the future develop-
ment in the coal indu3try, a large 
expansion programme has been initia-
ted and the credit goes to the Minister. 
In 1979-80 the amount kept for deve-
lopment was Rs, 276 crores. In 1980-
81, we have increased it to Rs. 378 
,crares which iJ3 a Igreat step. Since 
Janua~y 1980, 13 new projects involv-
ing an investement of Rs. 238 crorE'S 

'have beE!1l sanctioned. This accclera. 

ted pace of work is on. We hope that 
the supply will outstep the demand 
even.. 

We are trying to imprOVe mining 
technology. Before nationali.3ation, 
the work was mostly done by pick 
mining. Now, it is being mechaRised. 
And in order to introduce modern 
mechanised mining technology, the 
assistance of foreign countries such 
as UK F'rance, Russia and Poland has , 
been obtained. Experts from these 
countries have been visiting this coun-
try to advise coal companies on mine 
planning and mechanised methods of 
coal extraction. The necessary equip-
ment for this has also been pro:ured 
and is gradually being introduced ill 
O~lr coal mines. Similarly, there is a 
training programme fOr workers and 
englneers. Advantage is being taken 
of training facilities in foreign coun-
tries for botH. the cat~gories. 

Mining is a difficult and hazardous 
prOcess. We are taking safety steps. 
There are geological difficulties. The 
gases are there For this purpoSe, we 
have introduced many safety mea-
sures. A Committee w&:; appointed 
to go into this. They have made 
certain recommendations, and those 
recommendations are being im~le ... 
men ted. '1 hese include providing for 
statutorily qualified personnel in the 
mine3, provision for training of super-
Yi~0ry staff and workmen and setting 
up of internal safety organisations 
in the coal companies, independent ot 
the production wing and headed by a 
sl."nior level mining engineer. With a 
view to improving safety conditions, 
certain mining techniques are beine 
adopted such as adoption of longwall 
mining with power supports, replace-
ment of basket loading by conveyors 
and mechanised loader'3 at coal faces 
and extension of hydraulic mining in 
more areas. Action is being taken 
for monitoring of .methane, carbone 
monoxide carbon dioxide, tempera-, 
ture etC. in degree III gassy mines. For 
the protection of workers safety equiI1-
men1 such as cap l~lmps. helmets Dod 
boots are provided. 
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The Coal Mining Safety Board is 
being set UP. It will be headed by a 
High Court Judge. The Minister had 
announced it some time back. Not 
only this, We are also taking measures 
to help the workers. We have 
mentioned in our Report that loans 
and advances are being given to the 
poor workers for the marriage of 
their daughters. We are also 'giving 
advance for the education of their 
children. All these figures we have 
given in our report. 

Hon. Members will observe that the 
Governnlent is positive and seriOUt3 
about meeting the energy needs of the 
economy and is consicious of the 
technical and financial burden that 
this involves. Steps are being taken, 
therelore, to optimise resources on all 
fronts in a coordinated and purposeful 
manner. 

I assure my hon. friends that the 
points which they have made out will 
be examined in the Ministry and they 
will be informed as to what steps we 
have taken. 
15.00 hrs. 
[SHRI SHIVRAJ V PATEL ill the Chair 1 
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lftfiT~ CfI~ ~T ~ I 

fq i{~r atr (r q"f(f ~ ~rr\Jt~. ~t1f fcli 
itit CfiQ:' ~ Cfi)~ ~~ efT ito ito ~ro it;.-
~(1p.n:: ~ fq",·,,-;fi cf.r I cr.r~ ll:~l c{;rhf\T~ 

q~mf"iT ~qif):ff ef.r~) f"lifCfJlf~~ ~ ~m 
f «tt 3 0 I 3 5 Slf( iW-'i f ijf jf~) m~ ~..n -at,ft 
2 5 srf;:riTFf fii~r ~r ~T 0 ~ 0 ~r () ~ qy~ ~ , 
~ f~ tt ii GfiPi';fr CliT t r fSfF'f ~~l t \In:rt 
Cfi)f~JT !Jl)~, f~~ 1 J 3 ~ic:rr2' f~~) ~ 
\l1"~~a~. ~=!fit 35,40 ir:rrlf'?" qh' iti'iHt1J 
45 iftrrerr?: ~~ ~tf 'Zcn:;;( fat:i:t;f, f~l'r ~ ~ 
;r,lh-~41 m 2 5 iJ1rrerJe ~r f~~ ~ I 
ifirQ"ffi q', qtff''f 2fiT \Jf) ~rrr~ ~ , ~~;. 'l~r ~ 
fif;' 7 5 ~~Il1'?I' iJTT f~~ $T ct~;q'iI'ot ~ ~~ 
f~~~~ 'Sflif~ ~ tf~rr q~ ri ~Rrj ~ I 
iT-CfJ2'hiJ' CfiTi.1 lfr~;r ~ m-nr~ srT~.f ~ I 
fanr~ if;' tf;~ {{t~ il q'j.n ~~ ~) ~~( ~ I 
~ar ~:fi ql;fr 'fr~ t, ~~w.; l:T~ ~:tit ~, 
'fr{'l~ ~n~~ ~ ~, f~r cr~ ~ 
iil'nfi ~ I 

fil'Jf\fT ~ (t;!t if; q;~ Ail: l1..-;.yi 
ifT~ J,ff ~r ~ ~ I t{1fl-t:tifi f~ it 4,4 m 
5, 5 ifT~ lffl"f« if) ifT~ ~ITffr q~r t W\~ 
tf;~ \1f{rrf q~ t I $ilef W ff~~ ~ 
tfi"'r~ ~'1'{ ~il~ ~. fcti If,TQ<< ~ \3'~,~;r li~ 
tf:T:fif ctlfT a~~ q~ ~)trr l Mlfi;; (if t:rar 
if'T~m it; iIl~ 'iiT If!1i,1 t~~ apr 'If) 'SfT 
\l{'lff"'f .-r !Tl:itz f~l;ff fI'lfI, \i'~~ a-tr ~
lfi'r. ~ f~Cf( t t . ~ anlf~ mffT ii: 
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75- 7,; if; ll'. '1 it f~ 7 f$l'f{Of'l.R ~ol 
..-r4',=I'1 'tl" rq'e-~f ~(-(i ~, erg 9;((\if if'~~ , ~ 

l'1Tf 14 f+1T(1'lrf ~ ~ ~q''' t I t~it 
",.,~ q'rnft) $ tfHf ql~ ~~.". ~ t:t;" ql~ 
f1ff~ ~Tlfl if tfl« lfiT'f{lfr ;fit q~:qr q',~r, 
~) ~ ~q* f(if~ ~l;~ t, if' -e:~ 'fi"e:T 
if :;:r~ ~eft t, \;fa{ t'i~ ~T arm ~Irff ~, 
~qf1:r ~13ff f'ffi=f~ ~ 'tfT ""~ f~lfT fCfi 
i{&f'r~ q. en: ~w;~ it ~ if;:tf Cflr «c~ff 'f)';tiT 
~>l}f ifi~ tri ~, 'fiT ~T~T, it1;:( ~~I(i ~f~ 
15 f~'l lfl 1 1f~~ iti f<'11t , ~f~r:r ~*lT 

1f?fr f~~ ~ ? 1l ~1 ~( f <tl ~it ;r~~Q" ~.r~ 
;jf~T~ if "ia:~ I 

~ +r i;r:;r( W fifi q'r~ R"Wi~ it ~r ~ ~ 
~(:f'[t ~ q)~rWrl ~, \3'm:t ~q-~-=fi" 1 5 0 
tq ={ i~T ~t wrt ««=~r~ ~ , ~~f Ci~ ~r~~ 
~I'~ ~I ~:lT~~, 1976-7 7 ~ ~r~ it ~~Fi' 
~r :;fT ;rel,t '-rr ~ ~ 3fT ~~ 11\) qc::flf 
.!fir qr:wr:l1' { ~, ~.crit 120 () ~rrrl q~-i llT €" 
~:;I f ~ I ~~r q-r~rQl'il it q ~ ~Zf ~ttl~ 
~ lli ififlir \jlIm lfiT if ttl ~f9'(f gf'Tr I 
~fCfi1' f ;;r-r.:rr '1, ~T ;af~'Trfl1lfr fIT ~n;ir ~ 
~'rl'fif' ~~TIT q'( ~r;;r~ q)"T GfiTrllUr iffr ~:rft 
~~) ~, 73':r-ij'fTN'~1 ;r<ItG:t1, ir ~~ ~p; Ci~~:fi~ 
~ 1~) ill9' f:fJfTtCi Qfi"{ <:oT', 1~ $ ~ ~ f~ 
.Cirl( 'ii'f «s:r.:r ~Cl~ ;r~(~~ot f~q~ ~ t~~ 
~I§"r ifEfi ~ ~ 'T~ ~~lit Cfft m'ii 1 0 f;r1'c 
~r'l":t 1fi f~~ f{lt \1f1~ i I 

~,ri( q,.tr ~ WPT9' :tif<=r it ij'T~"{ 1:,' 2 
f;rrr:r-r.:r C"f ~)f.r.lJ" cr.):.r ;r1fI;r Cfi'l 'Zli i::rTi 
~J;fl I ~11~ Cf~ 'iT ~"r f~):l fr. rr ~T I 
~m"Q' q:Q_;;r err f:;fi 2 fqf9'!f-T err CffT.o:r~r 
:fiff;r ~ riq- \if) f«wr-tf!T ~ifr,-T, 73"-lilf 
;a-:r~) T ~r"'t lf~e~iJf tlifl1 ~ifi f~4" f<fillC :ir 
~Cfi=r( ~, ~lf" cit q)3fr~tl 'l!:TT'(~ ~ f~lt 
~~r.1 ~<l'1.i)tT ~t t.filiCff ~ ~'h: ~q'r~T 1.f~ -qFr~1 
t f~ if";~ tr~r 'f!t{ t;:!T~r 'Ff ~rlq'~ ~r 
~)rr~c (ifi~ CfiTrCfilf ~T:; ~ f <"-f~itn:qetf 'lit 
CJ;~r ifi~ ~~ ~ I ' 

~{t ~r~ it U:Cfi f({Of ~~ ~ I 3-:jff 
1i~') ~~lf ~ tfi~r fCfi ~.n m- 5 (Wfi1l"!:~ 
~)f~.T ~)(Of *,"r;Y Cf.') ~) ~it ~~r~ it ~ I 
~' ~~~r f~ Cf~ ~)f~~r CfiTc;; tl'titrrr ar.~ ~~? 
~~~ ct·~;r it 6 ~~T~ « iJiq ~lI' ~T ;:r~ 
«~lJ'1 I .... ; JT ~) ilJ''f etrr fif'J;'-fi~r ~, \3'~ 
f~~il t· ~~lfi) f~~ SIT~) ii q'giffOfI 
fl'fq;ll~ ~)1r1 trr ~r? q-q~ ~w ifi VAT 
;r ~ql lfi"Tq~r ~ fiJl'(r·8:'f 1T~ q;r;r cr;rt; 
~~fr , ~ tt1ll' ifi;!" Cfili ~ $1)'\ if11l ~q-
f~lr q~ ~m t, f\ife"iliT lf~~ {i ~~~) 
f.~r 1fnr flf)'t{ It( .r~ m-~ tt:rr;:~ff' ~T 
..rifl "'f «~tfr t, f1f~tr'l' '1\)fcfilf ~T~ aJiT 
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~) ;;~.:rr ;Ttfl~r f,\i(ef ~ fifi \1ft ~ f~~· 
qZ t, ~~ ~ro f~~ ~ ~r .=( m 1ft' 
200 .~ ~ lfirtr<'rl' ... ~ ~ ~ ~~, 
in:"'t ~~'i!(T~ t f~ \if) an~ ~ ~ IfiT~ 
JPr{;r i51'f ~t t, ~r(l ~~~ ~ f~, ~ ~ 
~q~ f"{ith iI {(f i'i~'lT 'ifI~ I ~ 
arr~ q ~R it art tfi~ ~,~ v" (t1rr 
~~« ~) ~+r ~'IJ';fi ctft ~~{ ifiJR IliT Gfilfwrn Cfit 
lif q'iq ~lft;r Cfll ql if ¥~ etit I 

~. ~it it; ~~a- it ~ffi \;fT ~ ~f etil: ~ 
~ feti ~~r ~ ~ r ~r=t tf.'f;:rft SfPHTr;{ ~ ~~ 
~ll .f,17 j( ~ j (i -;;)"';f"f;. ~rtT q)'( ~ ~ I 
~ '" 2 qi t~~pfri~Jl 'li~ l1T~ it ~ ~, 
~(fT~ r.; (if.,! it ~91 llfl<T if ~CRfric gm, 
4 t1'r~qT ~, 5 (i ~l1~ gq' ~m ~~ it 
3 ~r~r~ 'tft llHi~{~"ti Cf;T~r it ft'fil: ~
i(! ~;;rr' \;~ 4 !q'~Jfr 'fl:: ml: 9 ~flf~ 
g~1 f\jftlif Qo ~ifi iEff~JfT ctr f~f~ arg~ ~~TIf 
~ I ;rr~" a~iT ~ ~ilS' it cri Cfii"$U~ 
~f ~ m~ ~~cr~ ~itG"hr GrofT ~ I ~¢ 
Cfiitcr'W ~ crT-a:) Gfr~ rif;n:rq f~4"~WOf f(lit 
~, ~f~Of ~H~r, it 73'~) ~tTT ~~ '1"T (1ftf 
OfElT f~!fr' ;f~ lf~q ;r Cfi~ ~ fet) ~.¢ 
if; f~~ atg;; ~. ~~'* f~ if¢ ~ ~ q~~ ~ 
~Ilff 'l\lf lflfl it if IT ~ 'JAll. fa-rr ~4Ta-w ~ , 

~ Cf)~.fr :qr~( f f-r. r qf~~ ct:~~;r CfiT If\ii~ 
a <tfJ:r~r ~rrl~" q''t ~T ~~'q"TCf CiS-of ~, 
m-~ f~ Cfi)~~r-"3'~f({rr ett q~ ~ f(WfQ; 
~~iT ~f ifiCl Cfi) f ~,;r:r ~ f'filTf ~r "f~1 
~ I ~¢ '1)iteT ~ -Ucr.ifiW;:ii ~) "T~ 
~r1J, fifi.qr ~i;;r ~lf~C{ I Cf,~ f:p:n1 c,.?j 1I'lt 
if ~f6llTt:r anfR ifi ~ if~ g ~;:~.q-r 
~T~ ~~~ Sl (Wfl ~ Cfi~r :qlf~o: , ~fh. ~,~ ett 
let~.rI~T 2ti ifir~l ifir ~ftR \F"{~~~ ~~ ~;.n 
:;nf~~ if)"( ~f:qff Cfi',li~~T ~T iiI',;fi' :;:nf~ I 

iSl~'t ~Tfw!ll) it an~ iIfl)~~~ ~~tn. 
$ff~hflrillT~ etft qifi>f fl1frr$ ~ ~~'T~' ~fllfr 
fT'lfr ~, '3'~T ~~g ~ ~(a(~ ;rr~T ~ arr~ 
'!i)(i~-r~ srTfqi~ -~;~ ~I~W;r ifo) m 
~~ f~'frtifa ~ Cfi)(1 fn,fite it ~lfr tJ1fr ~ I 
4' lfi~.rr :ql ~ ~ f iii ijf'q i"<r Ilfiflr(iff ~ 
;rw~~r~ ~) ;riff ~ ciT ~ if{lhrrrilrna-
Ifi) cir;;r 1if~lf( ~ ffTliaor it tr n t ~ 
:qrf~(T I 

~ l 

CfTm~ ~ ~~cm" * sr"nn+r tt)) ~~at\r~ 
~r i!fi~Wff ~tf~ , ~ .~ \1«'ft t f~ '4~
lff~6 ?fnr~r q\'f ~w;r ~ iff 1TQT t, 
~f~., ~vr~ ~1T;'i ~Ii ~ tPr it;' iiir~ ~ 
trifT ~li ~t1 ;JlT ~T tfTt ~, ~~ lim. 
~l: ~rq1TiJ or' otT lifT~ ~ Q)~r ~~. 
if~f;r~r qTefll~) ~~ ~(~ it; f~ cr;nC 
tft ~T, 1lt'R C!{1. .eft it qft a I n 
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(..,.,. fiil'"~..u \i] 
~ "'"' " ~ it til"'" ~ it; f~t{ Id'S'fi 
~Wi\' ,. et ~~ t .~1rif q 'IiTlf 
IIiT .R'l' ~ fifi1if \it'rrrr ...rrt[a;, mfifi ~ 
qn-~ " fw~ ill {{ ~ ~~ qmit ~r 
tl{~zr'ti(fr 1ff~&( it if q. I 

DR. V. KULANDAIVELU (Chidam-
baram): Mr. Chairman, Sir, on ,behalf 
of the DMK, I would like to express 
my views on the Demands for Grants 
in respect of the Ministry of Energy 
and the Department of Coal for 1980-
81. 

No one can dispute the fact that the 
Ministry of Energy have a major role 
to play in the cou:ltry's industrial 
development and green revolution. 
Without power, the wheels of indus-
try come to a standstilL In the con-
text of ever-increasing petroleum 
prices, that day is soon coming when 
electric power will have to take the 
place of petrol. In many countries .)f 
the world, research is going on en a 
war-footing to find out the different 
means for generating more electric 
power ... 

MR. CHAIRMAN: May I bring to 
the notice of the hon. Member that 
he has only eight minutes at his dis-
posal? If he reads out,. probab~y it 
wiII be difficult for him. He may 
make the ,points please. 

DR. V. KULANDAIVELU: My sec-
ond PO:llt is regarding the power 
position in Tamil Nadu where povv...:r 
shortage has been persisting continu-
ously; the power position is very 
serious; we are facing an acute crisis 
becaUSe of mal-administration. 

Our country has reached the level 
of hundred per cent utilisation of the 
available hydel potential for power 
generation. Even the World Bank 
has appreciated India's efforts in pro .. 
dUcing, to the maximum extent, hydel 
power. 

Now we have to depend more and 
more On thermal ,power stations and 
atomic power stations. It has now 
become certain that our atomic power 
stations haVe to depend on the USA 
for the supply Of ePlriched uranium .. 
This is bogged down' in international 

Deptt. of Coal 
politics. We have been heerinq a,">out 
the ,breakdown of Tarapur Atomic 
Plant for want of enriched uranium. 

The K~?akkam Atomic plant has 
not yet been completed though it had 
been started twenty years ago. I 
refer to thiS because we cannot afford 
to dspend upon atomic power to meet 
the po\ver needs of our industry. We 
are left with only thermal power 
stations. Our thermal power stations 
generate .power only to the ext£nt of 
40 per cent of their inst311ed capacity. 
The reasons for this are two-fold. 
One is the high ash-content of cur 
C02.! and the other is the technical 
di;;r.ciencies in many of our thermal 
plants. The government has j,mported 
coal from Australia with less ash-con-
tent. exclusively for the use of t~:f'r
mal plants. 

About the technical deficiencies, I 
win refer to' the Ennore thermal plant. 
The foreign fabricators have objected 
to the repairs being carried out by the 
Indian engineers. We as laymen do 
nOt understand such arguments. But 
onc thing we know-that is, tl'a'~ the· 
Ennore thermal plant has reached the 
Io-;;_~ .. ,_ve: vf p:-.Jduction, This as-
sumes serious significance when there 
is 2$ much as 60 per cent powe:- cut in 
Tamil Nadu. The industries are with-
ering for want of power. When we 
want to augment the capacity of the 
Mettur pOwer station, the Karnataka 
government raises certain objections 
and the scheme is being held up on 
account of river water diSrpute. 

At this juncture, I request the 
Central Government to intervene for 
an amicable settlement of this matter 
in the national interest. Sir, if the 
entire Tamil Nadu becomes sick for 
want of power} do yOU think that the 
neighbouring States can flourish and 
prosper? 

Sir, you know that coal for the 
thermal plants in Tamil Nadu has to 
come from other States. We do not 
haVe coal mines in OUr State. We 
have seen that nur thermal pia,nts on 
many occasions had coal stocks for 
just a week. The state Government 
ha~ to rush to t~:, Department of Coal 
in Delhi for the IUPply of coal to our 
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thermal plants. Sir, it must be ensur-
ed that the existing thermal stations 
do not come to a grinding halt for 
want of coal. I would like to make 
a submission that our State d®ends 
entirely tor coal to' come from other 
States for our power generation and 
in this regard, due to the erratic supply 
of coal We have suffered very much. 

Sir, we are thankful to the Central 
Government for granting the second 
thermal station at Neyveli but consi-
dering the increasing demand for 
electricity for agricultural purposes, 
for industries and for domestIc use, 
the second thermal station must be 
given sufficient additional funds to 
step up the c~pacity to the extent of 
1500 MW. At the same time, I would 
like to express my desire to ask fol' 
more gra.nts for the second mine cut 
which is the primary source of lignite 
which 1S helpful for po\ver generation, 
urea production. briquetting and LECO 
IproduC'Uon, etc. The available resour-
ces of lignite are inadequate to meet 
the r~quirements. So, additional 
grants should be given. The second 
mine cut should be on a sufficiently 
large ~ale to meet the additional re-
quirem~nts. 

There are t\\10 more power stations 
pending. One is at Mettur. Here 
even the land acquisition has ,been 
carried out but the execution of work 
has not started SO far. Early imple-
mentation and execution of work is 
absoJutt21y essential. 

Then, Sir, we hear that hydel power 
can be generated from sea water. I 
request the Ifon'ble Minister that at 
least one station at pondicherry and 
two in Tamil Nadu should be set L.P 
to generate power from sea water. 

Regarding the Ennore Thermal 
power station, the position j s so poor 
and it hCis reached a low level of gene-
ration. All efforts should be made to 
improve the position. • 1268 LS-IO 

So, necessary steps should be ta~en 
to ensure adequate power generation. 
With these words, I conclude my 
speech. 

**SHRI ANANTHA RAMULU 
MALLU (Nagar Kurnool): Mr. Chair-
man, Sir, kindly permit me to speak 
in my mother tongue. 

Sir, 1 support the demands for 
grants of the Ministries of Energy and 
Coal. In this connection, I want to 
bring a f0W Doints to your kind notice. 
In three yeal'S of Janata rule .,\roduc-
tion of power and coal has touched 
rock bQt.tom. power and coal are as 
necessary for the progress and pros-
perity of the nation as air and water 
for the existence of the man. Shrimati 
Indira Gandhi after assuming office is 
trying her best to step up the produc-
tion. Thus, to a large extent we have 
succeeded in regaining the lost ground. 

In the years of Janata rule the fall 
in production in these vital sectors 
was about 46% from 56o/cJ. Due 
to the tireless efforts of OUr dyna,mic 
Prime Minister we have retrieved th~ 
situation to a 'large extent and have 
already recorded a 3 per cent rise in 
production of power and coal. I take 
this opportunity to congratulate the 
hon. Minister and all other concerned. 
The fall in production of power and 
coal, during the Janata regime was 
mainly due to lack of cOOTdination. 
Our hon. Prime Minister has constitut-
ed a Cabinet Committee fOr the better 
coordination among different Minis-
tries and becaUse of this we have al-
ready achieved better results within 
the short span of time. Our Prime 
Minister deserves congratulations for 
this timely decision. It is a ha,p,py 
thing to note, that the present GOY-
ernment has embarked on a massi '\ 
training programme of the personn"' 
required to meet the future require-
ments of this vital sector. Sir, \ve spe 
almost every State staking a claim for 
super thermal pOwer stations. The 
Centre should not bow to political 
pressures,. on the otherhand, it should 
consider the establishment of super 

··The original speech was delivered ir, Telugu. 
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therma.l power stations on the avail-
a,bility of natural resources like coal. 
Then only it is possible to derive any 
benefit from these super thermal 
power stations. Otherwise, instead of 
gaining we may have to lose substan-
tially. 

The Centre must have the right to 
supply the power from the surplus 
States to deficit States. If the surplus 
power is not supplied to the deficit 
states, the deficit States will ever 
remain backward and the surplus 
pOWer will go unutilised. It will not 
be possible therefore, to achieve social-
ism which we cherish. There will not 
-be any uniform growth in the country. 
Hence it is necessary that we must 
have a national grid to meet the re-
quirements of all parts of the country. 

Under the rural electr1fication pro-
gramme We have covered 42 per cent 
of the total villages in the country, 
and still have a long way to go in 
order to see the entire rural India 
getting illuminated. Though Rupees 
Five Crores have been allotted in Vth 
Plan for electrification of the Harijan 
bast is adjoining tbe already electrified 
villages are not yet electrified. The 
officials are not showing enough 5n-
terest in this direction. Hence, the 
Government must issue strict orders 
to all the Harijan bastis in the coun-
try to get electricity as early 85 pos-
sible. 

Sir, the reservation of jObs for Sche-
dUled Castes and Scheduled Tribes 
are not being implemented !properly 
in the State Electricity Boards. The 
Government must take it very serious-
ly and should issue strict instructions 
to all the States for proper implemen-
tation of the reservation quota. 

The allocation of Rs. 285.20 crores 
to the National Thermal Power Cor-
poration is not at all sufficient in view 
of the massive programmes that we 
have undertaken to generate more 
power. 

Sir my state i.e., Andhra Pradesh 
is also facing many problems regard-
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ing the generation of electricity. The 
foundation stone of a thermal power 
station was laid in 1976 at Manugur 
near Bhadrachalam. We requested 
the sanctioning of that project but up 
till now there is no progress. Coal 
mines are very near. It is an ideal 
site tor the thermal power station. 
The Government should not waste 
further time in sanctioning the pro-
ject. Also we have requested addi-
tional thermal stations at Kothagudum 
and Ramagundum. We sent proposals 
fOr Nagarjunasagar left canal Hydro-
Electric Project-II stage, Pochampad 
and SrisaiIam project. But most un-
fortunately the ~learance of Projects 
and sanctions are pending with Gov-
ernment of India inspite of repeated 
representations. In view of the acute 
shortage that my State is facing to-
day, I request the hon. Minister to 
come forward with substantial assist-
ance immediately and c1ear:ance to the 
Projects so that we can give surplus 
pOwer to our neighbouring States alsO. 

There is a proposal for Ichhampalli 
project on the river Godavari. This is 
a project which would benefit not only 
my State but also Maharashtra and 
Orissa. Keeping in view the import-
ance of this projct, I request the 
hon Minister to sanction it imme-
diately. 

Another important point to which I 
want to draw the attention of this 
House, is that of "Contract Labour 
System". At present the contractors 
are sucking the blood of poor labour-
ers. Unless you dispense with this 
system the labourers will continue to 
be exploited by the contractors. In the 
15th Labour Conference, the then 
Labour Minister late Shri Damodaram 
Sanjeeviah had forcefully,.pleaded for 
the abolition of this monstrous sys-
tem. I hope the present Government 
which is committed to put an end to 
the exploitation of the poor, will 
come forward with suitable legisla-
tion to abolish this. 

About 16,000 hamlets have not been 
electrified in my State. No grants have 
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!leen sanctioned on the plea that 
Andhra is an advanced State. I am 
..sorry to say that the production of 
c:oal has declined considerably, largely 
due to mismanagement of the affairs 
by the Janata Government. As are ... 
suIt of the concerted efforts of this 
Government there was an increase to 
the tune of 30.8 million tonnes from 
30.4 million tonnes. This year alone 
.the increase would be around 200 
million tonnes? It is said that. the 
thermal power stations are not work-
ing at their optimum level due to the 
lack of supply of coal. It is necessary 
"therefore, to see that the coal is sup-
:plied to the thermal power stations 
without any interruptions. For that 
purpose we may require not less than 
1500 wagons for transportation of coal, 
The Railway Ministry must also come 
forward to supply the required num-
ber of wagons and I have no doubt 
that it would do so. Industries and 
other economic activities depend upon 
the supply of power. Without proper 
power supply the entire economic 
activity comes to a halt. Henc.e the 
uninterrupted supply of coal to ther-
mal stations is an immediate neces-
sity. We have been told that labour 
unrest, accidents and absenteeism etc., 
are responsible for the fall in our 
production. I am one who want to see 
discipline in our industrial activities 
hut at the Same time we cannot forget 
the minimum needs Of our workers. 
They are tbe persons who are contri-
buting to our economy at the cost of 
their lives, by producing more coal. I 
request the Government, therefore, 
to implement labour welfare schemes. 

, They must also be provided with 
"houSt?s". All these problems of the 
workers must be looked into without 
further delay. 

Sir, OUr coal mines must have 
Captive Power Stations. It is neces-
sary because the coal output is going 
down due to frequoot power cuts. 
It is possible to avoid such cuts, if 
the mines have their "own powe'r sta-
tion". The supply of cement and 
steel to the coal mines must be step-

ped up, as the present supplies are 
too meagre. Many States are not 
prepared to acquire the landS' for the 
coal mines. Our Marxist friends are 
raising a hue and cry about the in-
dustry, and are making a number of 
speeches on Socialism and Democracy. 
But they are foreetting the fact that 
their state is not coming forward lor 
acquiring lands and enhancing pro-
duction. It is vital that the Centre 
must have more powers in order to 
safeguard the national interests. I 
suggest, therefore, that a Bill be 
brought forward fOr this purpose. 

We must also think of having a 
co~l protection force on the lines of 
RaHway protection Force. 

All the material like baskets, shoes 
etc. which are used by the mine wor-
kers must be purchaSed from local 
producers directly. At present We see 
shoes coming from Punjab and Har-
yana. The middle men are the ones 
who profit from this policy. These 
middle men must be eliminated and 
the necessary encouragement be 
given for local production. 

Harijans must also be given the 
coal dealership. At present, only a 
few people are allowed to enricb 
themselves by this dealership. Thia 
situation should not continue further. 

Sir, the coal mines must have the 
transport system of their own. 

The job reservations are not being 
implemented properly. There is no 
mention of it in the annual report. 
Engineers India Limited is imparting 
training to Scheduled Castes and 
Tribes people by providing scholar-
ship etC. It is a noteworthy feature 
and must be extended to other areaS 
as well. Quite often, Scheduled 
Castes and Scheduled Tribes candi-
dates are refused employment on the 
ground that they have no technical 
qualifications. A massive program-
me for training the Scheduled CasteJ 
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and Scheduled Tribes candidates 
should be taken up to give the neces-
sary technical qualifications. After 
that they must be absorbed in various 
industries immediately. 

Our hon. Minister Shri Abdul 
Ghani Khan Choudhry is a dynamic 
person. He is known fOr his quick 
decisions. We extend all the support 
he requires in achieving the all 
round progress of not only his Minis-
try but the country as a whole. I 
hope in the days to come the produc-
tion in various vital sectors will be 
doubled. I thank you very much Mr. 
Chairman, for providing me this oppor-
tunity. 

, ~ ,r. '"" ~ (GfT~ ) : ~r:rf c; 
~, ~ ~ ~~ ~ thif&cim 
Jrtif lIW q'"{ ~T 11i ~, ~ ~ ~~ it it ~ 
f~~ ~ ~ ~~ ~T :qr~ ~ I J;fm 
~~ "{T\ilf li~r ~ #;,;ft ~ f~) -a« « 
tfr ~ f~o f~ ffitfi ~) ~ffi ~ fi:fJ f~~ 
~ ~~ etiT ~ISC ~ m ifinffl ~ ~ro~ Cfft ~fC(! 
i ~ ar~f(f 2flr "")~ ~ ~ ~ ~ I Cfj~~' ~ 
~o:r ;;it 1966 ij 'IT!l:fR ~r~ ~-fro~f~~ 
~ ~ I Cfi~ ~ simw;r it ~Tt ~t~ 
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q ~ I w4l \ift fq~ ~t lJf ~tr ~ 
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l~ ~mrn ~ ~;:O~?I' ~);:n ~ ~'h ~ lfiq ~ 
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~g;T ~ ~T"{ lf~ ~~T \;fIn: fct GFlT Cflti rr"T~ 
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~, m mr if '+iT ~)~T I Cfo'fTT <fi'llT ~ffi ~Tm 
~ r Cfl ~ m ~~ ~ lIT ~ih: ~~ tm~ if) 
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SHRI V. KISHORE CHANDRA S. 
DEC (Parvathi puram): Mr. Chair-
man. Sir, I rise to speak on the De-
mand for Grants of the Ministry of 
Energy when the position of energy 
in the country is in a very bad state. 
The position of energy is almost 
threatening to close down the indus-
tries that are existing and that will 
also retard the economic growth very 
badly. The hon. Minister is aware ot 
the fact what crucial portfolio he is 
dealing with, because to create and 
build up an infrastructure for our 
industrial development and economic 
growth energy will haVe to be availa-
able in larger quantffies. 

As the situation stands today, the 
hydro-e lectric power generation is 
very bad. In the matter of genera-
tion of hydro-electric power even to-
day a'fter three decades of indepen-
dence we depend on monsoons; it ' is 
a gamble just as it is in the mqtter of 
agriculture. The thermal generation 
of power is also dismal. Then hon. 
Minister of State, Shri Vikram • 
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.Mahajan, while speaking some time 
ago. very conveniently·said that the 
generational capacity of power in the 
states is about 30-35 per cent. I 
would like to ask: "What is the gene-
ration of power at DVC?" It that also 
a State undertaking? Why is it that 
the DVC production is very dismal, 
only 30-35 per cent? On several oc-
casions I have heard as also seen 
newspaper statements by the hon. 
Energy Minister, w here he has con-
veniently passed on the buck to the 
coal. You have been saying that the 
bad power generation is because of 
the bad quality of coal. I understand 
that the coal we produce contains a 
large percentage of ash, 35 to 40 per 
cent. But not all the coal that we pro .. 
duce has got it so. Many of these 
thermal generation units have been 
designed first to consume coal with 
an ash content Of 35 per cent to 40 
per cent. I understand that the Min-
ister himself is of the opinion, and 
he subscribes to the view that even 
super thermal stations should be ins-
talled in places where the quality of 
coal is good. In this connection, I 
think he also mentioned earlier that 
Talcher was one such place where 
the quality of coal was good, and 
hence he would like to have a super 
thermal station there. But I would 
like to ask him: why did the Talcher 
fertilizer plant have to clOse down 
last year, due to non-availability of 
power-it the coal was good over 
there? Did your thermal plant not 
work? What I want to point out is 
that apart from coal and other things, 
you have serious maintenance and 
discipline problems in. thermal power 
station .. '. 

The power that the coal mines get 
in Dhanbad is mainly frol1\ DVC .. 
Energy and coal are inter-dependent. 
If power is not given to the coal mines, 
how do you expect coal production 
to go up, and the quality of coal 
also? When only 30 per cent to 35 per 
cent of the energy 'is given to the 
coal mines, and that too with a 
tripping Of. 10 or 15 times a day, how 
do you expect the coal productioll to 
go on? I would like to know from 
the Mmister whether power will be 
supplied to coal mines on a priority 
basis, at least in future. It was not 
being done earlier. What measure-s is 
he taking, in consultation with his 
other Cabinet colleagues, to see that 
power is given to coal mines also on 
a priority basis? Even the number 
of noncoking coal washeries that we 
ha ve is very few, I t is r~ported that 
We have got one in Madhya Pradesh. 
Without wash eries, how wjlI you im-
proVe the quality of coal? Even if 
you have wash eries, if you don't 
make proper power supply to theI14 
and if you haVe several trippings, you 
cannot expect good quality of coal, 
even from these washeries. These are 
the several practical things which yoU 
have to make a note of. 

I would now like to move on to 
coal. The hon. Minister will notice 
that during the last 2 or 3 years-or 
a few years-the production of coal 
in the Western Coalfields and the 
Central Coalfields has been quite 
good. In fact, it is the production of 
the Western and Central Coalfields 
that has been keeping the overall 
production to a respectable figure; but 
the main problem has been in 
BCCL and the Eastern Coalfields at 
Raniganj. You must be aware of the 
reasons, since you have been dealing 
with this Ministry for the last 6 
months. .~ I .. .. 

The main pr&'blems in the EasteJ"11 
Coalfields and BCCL are not only 
ones of power. There was the shor-
tage of explosives. You have serious 
law and order problem in Dhanbad,. 
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in Bihar arMS and also in West Ben-
gaL There are several other prob .. 
lebs, e.a. overstaffing and safety. 

These mines are very difficul t mines 
to work, because they are gaseous. 
Without regular power supply, you 
JUSt cannot work these mines. I 
would like to know from the hon. 
Minister, what steps he is taking to 
see that la wand order is rn:ain1ained 
in these coal mi~ areas. Is some-
body from the Home Ministry going 
to coordinate with the state Govern-
ments? You cannot brush it aside, by 
saying that this is a matter far the 
State Governments to deal with. This 
is such a vital matter which also in-
volves OUr industrial agrwoth; in fact. 
the whole country is involved. 

15.54 ho. 

[MR. SPEAKER in the ChairJ 

So, instead 01 just passing it on to 
the State Government by saying that 
law and order is a rna tter of the 
States, what specific action is he 
going to take in this matter-because 
I for one know that there are several 
cases which have not been opened, 
On complaints. You also know about 
parallel organizations that exist in 
these areas. And what measures is 
he taking to see that this problem is 
tackled in the areas of Eastern Coal-
fields and BCCL? 

Apart from all this, the important 
problem has been one of availability 
of railway wa~ons. This has always 
been a problem. It is not that 
thousands Of wagons were available 
earlier. Maybe, our demand has 
increased. To compensate for this, 
you have to imprOVe your transport, 
through shipping. YOur Haldia port 
waS not working for a Ion", time, as 
a result of which yoU could not ship 
there. But I am glad that you are 
transporting a lot of coal through 
roads; and you -have also improved 
your modes of transpOrt, especially 

in, the South. And you also probably 
have some coal dumps in the South, 

Deptt. of Coal 
which will cater to the needs of t.he 
South. This Singrauli Colliery Cor-
poration, which is a jomt sector 
undertaking Of the Central Govern-
ment and the State Government was 
originally intended to have catered 
to the entire need of the South, but, 
somehow, this has not happened. And 
you know how your State Govern-
ment in Andhra Pradesh are func-
tioning. The Singrauli Mine has 
been no exception. I just want to 
narrate an incident. Once I had gone 
to Madras. There was an advertise .. 
ment in the paper saying that coal 
was available. I myself telephoned 
and enquired about it. They said, 
"Any amount of coal is available 
with the private dealer at a pre .. 
mium." Of course, the Central Gov .. 
ernment provides a lot of fund for 
Singrauli Colliery in Andhra Pra-
desh and if the State Government or 
the local authorities indulge in this 
sort of black-money deals Or misuse 
of coal, it is also the duty of the 
Central Government and your Min-
istry to see that necessary action is 
taken, to see that coal produced at 
that Colliery is not used like that 
way. I hope you will constitute an 
enquiry into this and see that this 
sort of practice is stopped in 
future. You know about your state 
Government and the way how your 
Chief Minister is functioning; he has 
done the same thing with the Sing-
rauB Colliery also. (InterTuption~) 
Prof. Ranga, I know you are not a 
party to it? You don't have to get 
excited. I" 

Along with the difficulties that you 
have with regard to power, especially 
for coalmines and other problenls, 
one of the ways to increaSe produc-
tion specially in ECF and BCCL is to 
haVe some open cast mines. I would 
like to know 'from the hon. Min-
ister what he is doing about starting 
open cast mines in the ECF and 
BCCL area to increase production of 
coal. Since you have given me very 
little time, I have made few points in 
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general. Before I conclude, I would like 
to ask one or two more points about 
Dhanbad. In Dhanbad, we have the 
Coal Fuel Research Station. Origi-
nally, there was a proposition of con-
verting coal into fuel by liquefying; 
and this process was considered to 
be uneconomical. But nOw I under-
stand that in Australia, Queensland, 
there is a firm which has perfected 
this sort of technology, which has nOW 
turned out to be economically viable. 
I would like to know from the hOll. 
Minister whether our people at the 
Coal Fuel Research Station are doing 
something a bout this proj ect. Than k 
you. 
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if ~ I ~~ ~~ f1 If;"lf ~llT <fi( f~f;r fwtf 
~ ~ tl'~r if~ ~ft Q'fCT( ~ I f~rro:rr lft1.f 
sr~ ~r fcr-fil;:r ~fr'fr ~f,1'J 1 qF, rt'lTf~ ~rr 
~ ;:yiT gr Cff'9'( ~ "zlrfr. ~tjflff. ~ 'li. ll"9-
it ~lef liT ~T~ ~ ~rrfT ~r SfN"r11cfi(fT ~ flfr; 
qrm ~ I ~m ii7? q f%f~Rr Of."T'1i r Tr 
~~~r~ '~fT 7T~T it t, !"qf( e~rlf lf~~~T 
CfiT CflTl{ Cfi~ ar, f~ ~T~fl1cr.;;T ~T f~ q~rtT 
~I 

~tar it \if) f ~~OO it. f~ htRTi~ 
t:, Cf~ ~. lfr'i,ftlf If?.ft m ~ f rf~'l tfi~1 fer. 
q~ f~~T~T it <r.~, f~~T ~rir I 

MR. SPEAKER: You will continue 
later on; you will have your time. 

16.00 hra 

DISSCUSSION RE. LARGE SCALE 
INCREASE IN THE INCIDENTS OF 

RAPE AND ATROCITIES ON 
WOMEN 

MR. SPEAKER: Now we shall take 
up discl1ssion under rule 193. I should 

Atrocities on tDomen 
like to appeal to the Members that 
they have to bear in mind the avail-
ability of time. Two hours have been 
allotted . . . 

SOME HON. 
hours. 

MEMBERS: Three 

MR. SPEAKER: It will be some sort 
of repetition. We must be precise and 
to the point and let us not elaborate 
too much now. We must straight come 
to the point and state facts. 

SHRI JYOTIRMOY BOSU (Dai-
mond Harbour): This is not a debate 
which really gives us much pleasure 
to raise on the floor of the House but 
we have to do it because we have 
been shaken badly by the recent spate 
of crimes. The rise is alarming and it 
is increasing every day. Mrs. Indira 
Gandhi's election promise was that 
they were coming as the saviours of 
Harijans and minorities and the pro-
Inise and the performance are some-
thing worth noting today. I \vill read 
out from the report of the Commis-
sioner of Scheduled Castes and Tribes. 

MR. SPEAKER: You can refer to 
it. 

SHRI JYOTIRMOY BOSU: I \vant 
it to go on record. I have been speak-
ing for 12 years and three hours have 
been allotted . . • 

MR. SPEAKER: Not three hours ... 
(Interruptions) Let me handle it. If 
everybody realises this, I think we 
can have a perfect and calm House 
and· we can discuss certain things. 

SHRI JYOTIRMOY BOSU: The re-
port, in chapter 5 says: 

"One has to hang his head in 
shame over the inhuman atrocities 
committed on Scheduled Castes and 
Scheduled Tribes during the last 
few years. The whole problem has 
Scheduled Tribes were reported .... " 
will be seen from s\}bsequent para-
graphs that serious complaints of 
harassment and atrocities perpe-
trated on Scheduled Castes and 
assumed country-wide importance. It 


